Name of the Corporate Debtor: SHIVA MEDICARE LIMITED; Date of Commencement of CIRP: 19-12-2020;
registration number: 10

(Please click here for previous Lists of Creditors)

ist of C{%%itors as on: 20-11-2021; Name of IP: Mr. Venkateswarlu Kari; Process Number: 1; Last 5 digitof

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

Summary of Claims Received

Amount

No. of Claims

Summary of Claims Admitted

Amount

% Share in Total
Amount of Claims
Admitted

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

NA

Unsecured financial
creditors belonging
to any class of
creditors

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

NA

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

19245722

19245722

71.43

Annexure 4

Operational creditors
(Workmen)

NA

Operational creditors
(Employees)

NA

Operational creditors
(Government Dues)

NA

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

8190654

7699103

28.57

491551

Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

27436376

26944825

491551

NA



https://ibbi.gov.in//claims/claims-list/9768
https://ibbi.gov.in//uploads/claims/d5bb742bb8c3ae98d6a2bf0e6249471b.pdf
https://ibbi.gov.in//uploads/claims/2021-11-20 06:06:15-a320237894cb81f293458b6dd86d05d5.pdf
http://www.tcpdf.org

